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Title : U.S.A. supporting the ban on the sale of enrichment and reprocessing items to India by Nuclear Supplier Group.
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"The recipient must be a party to the Treaty on the Non-Proliferation of Nuclear Weapons and is in full
compliance with its obligations under the Treaty."
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"a€\that he felt betrayed by the US policy supporting a ban on enrichment and reprocessing technology in the
Nuclear Suppliers Group (NSG) saying that it looked to be 'directly targeting India' by requiring signature of the
Nuclear Non-Proliferation Treaty."

He further added:

"The long-term relationship we are developing is not consistent with this kind of negative development.”
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"The purpose and intent of the G-8 policy -- and the pending November, 2008 NSG proposal [which was passed
now] -- is indeed to bar ENR technologies to States [like India] that have not signed the NPT."
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